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o 3176 Noida Zonal Office: B-192/A, Block B Sector 52,

Noida Gautam Buddh Nagar , Uttar Pradesh -201301 : a
Head Office: Lokmangal 1501 Shivajinagas, Pune-5 et W
POSSESSION NOTICE [Rule - 8 (1)]

(For Immovable Property)

Wihereas, The undessigned Being e Authorised Ofcer of the Bans of Mahasashira under (he sacuilisalion and
Reconslriclion of Finandal Azzets and Enforcement of Sacunly inerest Act, 2002, and in exercise of (he powers
condanmed under Sub-Saction (12) of Seclion 13 read with Rule 8 of the security aterest (Enforcement) Rule, 2002,
izsued a Demand Motice dated menbicnad below calllng wupon the barrower and guaranhor o repay sulsiandsg amoun
imentioned | below) within 60 days from the date of recalpt of the said MNotice.  The Molice was sent by Regd, 80 post
and Speed Fost

The barrowar having lalled 1o repay the amaount. the underssgnad hes taken Symbolic Possession. of the properies
described berain balow in axerciza of power confermed on miher under secton §344) cf the sakd Actread wilh Rule 8 of
the eaid rules on dates mentioned below. The bormowear in particutar snd the pubSc in gensral is heraby cautionad not o
deaalwith the property snd ary dealings with tha propartias will be subject io tha charge of BANK. OF MAHARASHTRA,
MG ROAD, AGRA BRANCH for an amownt harein abowve mentionad

Tha bormower's attention & nviled to the provisions of sub-sechion & of Sec. 13 of tha Ao, inrespact of tima availabla; to
redasm tha sacurad assats,

Bank of Maharashtra

HIT HYHT W 90F

NMEW DELHI - NEHRU PLACE BRANCH
(ADDRESS: 14-15 FARM BHAWAN, NEHRU PLACE, KALKAJI, NCT OF DELHI-110018
PHONE NO: 8925950543 & EMAIL 1D : iob0543@iob.bank.in)

Under Section 13(2] of the Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act 2002 (SARFAESI Act) read with Rule 3{1) of the Security Interest
Enforcement) Rules, 2002 I

1.Whereas the undersigned being the Authonsed Officer of Indian Overseas Bank under SARFAESI Actand in
exercise of powers conferred under Section 13{12) read with Rule 3, issued Demand Motice under Section
132} of the said Act, calling upomthe Bormowers! morgagors’ guarantors listed hereunder (hereinafter refarmed
o as the “sasd Borrowers™), ta repay the amounts mentioned in the Notice, within 60 days from tha date of
recaipl of Notice, as per defails given below,

NEW DELHI - NEHRU PLACE BRANCH
(ADDRESS: 14-15 FARM BHAWAN, NEHRU PLACE, KALKAJI, NCT OF DELHI-110019
PHONE NO: 8925950543 & EMAIL ID : iob0543Tiob.bank.in)

i giva oo da

Under Section 13(2) of the Securitizsation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act 2002 {SARFAESI Act) read with Rule 3{1) of the Security Interest
{(Enforcement) Rules, 2002 (Rules)
1.Whereas the undersigned being the Authorised Officer of Indian Overseas Bank under SARFAES| Act and in
exercise of powers conferred under Saction 13(12) read with Rule 3, issued Demand Motice under Section
13(2) of the said Act, calling upon the Borrowers! mortgagors guarantors listed hereunder (herginafter referrad

to &5 the “said Borrowers'), fo repay the amounts mentioned in the Motice, within 60 days from the date of
receipt of Motice, as per details given below.

Name B Address of Details of Date of Amount 2. The said Notices have baen returned undelivered by the postal authorities have not baen duly acknowledged 2. The said Maotices have been returmed un-:{eli'..rered by the pastal authorities have not heen_dulj!r ackncllf_-'ledga_l:l
Borrowers & Guarantor (S) Property Heeang Due by the borrowersimortgagorsiguarantors.” Hence the Bank by way of abundant caution is effecting this by the borrowers/morigagors/guarantors.” Hence the Bank by way of abundant caution is effecling this

publication of the demand notice, The undersigned has, therefore, caused theze MNolices o be pasted on the
pramisas of the last known addressas of the said Borrowers! mortgagors! guarantors as par the said Act,
Copias of the said Molices are available with the undarsigned and the said Borrowers! martgagors / guaraniors,

publication of the demand nolice. The undersigned has, therefore, caused these Notices to be pasted on the
pramises af the last known addresses of the said Borrowers! morgagors/ guarantors as per the said Act
Copies of the saxd Notices are available with the undersigned and the said Borrowers! morigagors / guarantors,

BERANCH : M G ROAD , AGRA

1. MOHD. KAMIL|NameofOwner: Mr. Mohd. Kamil 09.04.2026 Rs. ; : . : T b

Address- 22/229 DHDL!! Details of Property 1: Morigage of all 42,54.615.00 may, if they so desire, collect the said copies from the undersigned on any working day during nomal office h’“f"F- if they so desire, collect the said coples from the undersigned on any working day during normal office

KHAR, AGRA FORT, pieces and parcels of Land/Propery| QESWMSIE + interest and hours. o o i . _

District AGRA -282003 situated al House No. 3237 (Old} & 18/156 Pc.g;;r;:m.-. other charges [ 3. Against the above background, Notice is hereby given, once again, to said Borrowers! mortgagors/ 3. Against the above background, Notice is hereby given. once again, 1o said Borrowers/ morigagors/
iNew), Siluated al Nala Manlcla, | EEEEECES expenses guarantors to pay to Indian Overseas Bank, within 60 days from the date of publication of this Notice, the guaraniors to pay io Indian Overseas Bank, within 60 days from the date of publication of this Notice; the

2.Mrs. CHANDNI w/o|Rakabgan|, Ward, Tehsil and Distl Agra| EREREIVEN w.e.f. 09.04.2026 amounts indicated/payable as given below under the loan & other documents, As security for due repayment of amounts indicatad/payabie as given below under the loan & ather dacuments. As security for due repayment of

Uttar Pradesh and bounded as follows: the laan, the following assets have been mortgaged to Indian Overseas Bank by the respective parties as

HDHD.HM_HIL : e e s el the loan, the following assels have been morgaged lo Indian Overseas Bank by the respeclive parlies as Kt
Address : 59, Village part of this side Door etc. and 4™ wide Galk; below '
Barahi, Tehsil Sambhal S ' — Mame of the Borrowers/ Total Descripti f Date of
District Sambhal-244302 Wast — House of Jafar and in some part of g Name of the Borrowers! Total Deseription of Date of 5 o gscription o ate o
this side Door Elc. and Joint Rasta.: North No Mortgagors/ Outstanding® Sarimud Aasels Daarid No. Mortgagors! Outstanding” Secured Assets Demand
= House of Sml, Kafila; South - House of I . Guarantors with Address | As on 30.05.2026 (in Rs.) Notice
3. Mr. SHARIQ sfo Mr Arif | Farid and Munna and in some past of this Guarantors with Address | As on 30.05.2026 (in Rs.) Notice M >
Address : 18/154 sideDoorEts Addrags: 1. |PUJA KUMARI, WIO RAJIV | 5626711.20 + applicable | Address: 10.06.2026
Mantola, Agra Fort, Agra t :HHHARHA S0 A ﬁgﬂ?ah?n:mlgti WLI:TSi'-ID-E-# PROJECT- 100020 SHANKAR charges VILLA NO 47, KHATA MNO
Date - 20.06.2026 PLACE: AGRA Authorized Officer WTZ o4 ' [FLAT NO 406, PLOT NG 203, KHASRA NO 630 KA MIN, VILLAGE
NZ <1522 A, D BLOCK 656 KA- MIN, VILLAGE HALDWAN] TALLI
JANAKPURL MNANGAL RAYA PARGANA- BHAWAR CHHANKHATA {APNA APARTMENT, OPP. HALDWANI TALLI, PARGANA- BHAWAR
SOUTHWEST DELHI NEW TEHSIL. HALOWANL DISTRICT-MAINITAL SYMDICATE (CANARA) BANK CHHANKHATA TEHSIL HALDWANI
o : A ; ] SAVITRINAGAR, NEW DELHI - DISTRICT MAINITAL, UTTARAKHAND-
DELHI-110046 UTTARAKHAND-236138 110017 296439
Wiﬂﬁﬁfﬁfﬁﬁ MR. VLJAY KUMAR STWnErOl the proporty:
FORM A Boundarles: _ | e e NG R Sapr
PUBLIC ANNOUNCEMENT gsﬁhu?u':l‘:;:'l';: 4 North: Villa no 46
(Regulation 14 of the Insolvency and Bankruptcy Board of India West: 20 feot wide road South: Villa no '“H
(Voluntary Liquidation Process) Regulations, 2017) South: Property of Gaurav Gupta g‘;‘}‘:f:’n':;’éﬁnz:ﬁ'am"r
FOR THE ATTENTION OF THE STAKEHOLDERS OF - Area: -08.14 5g. Meters (1056 Sq t) | Area: 2315 sq ft {Project Tulip)

EPISURF INDIA PRIVATE LIMITED

* Payable with further interest at contractual rates/rests az agreed from the date menfioned above fill date of
payment

4. If the said borrowers! morigagors [ guarantors fail o make payment fo Indian Overseas Bank a2 aforesaid,
then Indian Overseas Bank shall proceed agains! the above secured assels under Section 1304} of the
SARFAESI Act and Rules enfirely at the risks. costs and consequences of the said borrowers! morigagors!
guaraniors.

f. Further, the attention of borrowers) mortgagors [ guaraniors is invited fo provisions of Sub-section(8) of the
Section 13 of the Act, in respect oftime available to them o redeem the secured assets.

6.The said Borrowers! morlgagors / guarantors are prahibited under the SARFAESI Act from transferring the
sacured assets, whether by way of sale, lease or ofherwze without the prior written consent of Indian Chverseas
Bank. Any person who confravenes or abels cantravention of the prowvisions of the Act or Rules shall be liable for
imprisonment and! or fine a5 given under Section 29 of the Act.

Date : 21.06.2026
Place : New Delhi

* Payable with further.interest at confractual rates’rests as agreed from the date mentioned above till date of
payment.

4, If the said borrowers! mortgagors / guarantors fail to make payment ta Indian Overseas Bank as aforesaid,
then Indian Overseas Bank shall proceed against the above secured assets under Section 13{4) of the
SARFAES! Act and Rules entirely al the risks, costs and consaquences of the said borrowers! mortgagors!
guarantors,

5. Further, the attention of bormrowerstfmorgagors | guarantors is invited to provisions of Sub-secton(B) of the
Saection 13 of the Act, in respact of ime available ta tham to redeam the secured assals.

B.The said Borrowers) morigagors | guarantors are prohibited under the SARFAES] Act from transfarring the
secured assefs, whether by way of sale, lease or pthenwise without ihe prior written consentof Indian Overseas
Bank. Any person who contravenes or abets confravention of the provisions of the&ct or Rules shall ba liabla for
Imprisanmant and/ or fine as given under Section 29 of the Act.
Date : 21.06.2026

Place : New Delhi

1. Name of Corporate Person EPISURF INDIA PRIVATE LIMITED
2, Date of incorporation of Coporate Peesen | 22-11-2008 _
3.0 Aushority under which Comparale Registrar of Companies, Delhi-1
Person s ncorpocated Jragistered
4. Comporate identity rumber | limited liability | L749990L201BFTC 32052
| ey maiberof Caparsie Perstny |
5. Adcress of the registered (fice and | §- 327, Lower Ground Floor Greater Kailash - 11,
Principat office (If any} of Corparaie Parsen | South Delhi, NEW DELHI, Dethi, india, 110048
6.| Liquidatian comimencement date.of 18-06-2026
 Coeporale Persan .
7. Name, address, emal address, telephona | Name; Damodar Prasad Gupta
number and the registration number of | Address: Frst Floor, 14 Rani Jhansi Road, Near
the Ligudalos | dhandswalan Tempie, New Deli-110055
Email id: sgsdeifgmail.com
Telephone No: #3171 53122 0751
Regn. No: [BEIRAD0HP-MI088720 220211 3223
_ | AFA Validity uptac 31-12-2026
.| Lasi dale for submisslon af daims | 17-07-1026
Metice & hereby given tsat the Episurf India Private Limited kas commanced voluntary liqudation on
18-06-2026.
The stakehalders of Episurf india Private Limited a2 heseby caliad upen ko submil & proaf. of Seir
claimre, onor bafore 17-07-2026, 4o the Eguidatar at the address mentionsd agaenst ilem T
The financial coediters shal sobmit their proof of daims by electronic means only. Al oiher stkehoiders
may subimil tha proal ol claimes in parsan, by pastar by alaciranic means

Authorized Officer,
Indian Overseas Bank

Authorized Officer,
Indian Overseas Bank

Demand Notice

Asset Recovery
Management Branch, Agra

Classifieds

LB RIE TR T A Setmrend 71 ncka Urdenatng

doiz1 A Canara Bank.@ ‘

Submission of false or misleading proofs of claim shall attract penalties. Sdl- PERSONAL Thit |5 Genaral Public Notica Notice Under Section 13(2) Of The Securitisation And Reconstruction of
Damodar Prasad Gupta I, MOHD SAQUIB KAMAL R/0 which is hereby given on behalf Financial Assets and Enforcement Of Security Interest Act 2002.

Diater: 1906, 20246
Place: New Defhl

Liguidator of EPISURF INDIA PRIVATE LIMITED
Regn. No.: IBEIPA-DD2P-NODEST/2030-2021/13223 |

ol and under instructions. from
my cleal 5mt, Ramesh Sharma,
Wio Late Sh, S.C. Shama, Rig
Housa Mo, 59-C, GH-10, Sundar
Apartmants, Paschim Vihar,
West Dalhi = 110087, Thal lhe
daughter-in-law of my clienl,
Smi. Charu Sharma Wio Lale
Sh, Sumit Sharma, i ol under
the contral or obedience of my

J-22 Ramesh Park, Laxmi
Nagar, Delhi 92, have
changed my name from
MOHD . SAQUIB KAMAL to
MOHD SAQUIB KAMAL.Both
names belong to same per-
son.Affidavit No. IN -
DL34494456112475Y dated

Whereas at the request of you (below mentioned borrowers), Canara Bank has granted Credit Facility
against schedule property creating security interest in favour of the Bank. The particulars of propery mortgaged
by you by way of deposit of title deeds creating security interest in favour of the Bank are mentioned hersunder,
As you have falled to discharge the debut due to the Bank, the below mentioned loan account has been
classified as Non-performing Asset as per the guidelines issued by the Reserve Bank of India. As the Demand
Notice sent to you by Registered Post calling upon you to discharge the debt due to Bank were retumed,
unserved, we are issuing this notice through publication.

POSSESSION NOTICE

(For Immovable Property)

dsna simen @i (@) punjab national bank

SRR " e he nama ol Can BANK apon|

of the Act, in respect of time available, to redeem the secured assets.

S. Name of the
No. Branch/Borrower/ Guarantor

Date of
Demand
Notice

Amount outstanding
as on the date of
demand notice

Description of Mortgaged
Immovable Property

Chauhan) 2. Ms. Riya Chauhan D/o
Late Sh. Rajkumar Chauhan
(Through Legal Heir of Sh. Rajkumar
Chauhan) 3. Mr. Aman Chauhan S/o
Late Sh. Rajkumar Chauhan
(Through Legal Heir of Sh. Rajkumar

means 118.38 Sqg. mtr. Situated at Mauza _
Majra, Pargana Central Doon, Distt.-|18.06.2026 interest from
Dehradun. Bounded and butted as: East- 30.07.2025

Land of Sh. Shivkant Chaturvedi ,Side Measuring 28 ft., West- 20 ft. wide
Road, Side Measuring 28 ft., North- 20 ft. wide Road, Side Measuring 45 ft. 10
inch, South-Land of seller,Side Measuring 45 ft. 2 inch. Ownership: Mr.

FPLUEBLIC NOTICE

Bt iL it ncsn that vy chenl SheSandess Sood,
B LY. Sh Krishan Scod B Sel fnila Booed
Win Bh. Sandesd Spod, Rla BZ-394 Frd
Flaor, Gai Ho. 4, Raghu Nager, e
Dafti-110043, 1 B Ferely nolhed Pal fey
have severad all relalions Wilh Fer o0, W

deinharded Fom al movabis and Immoustie
propartas of my clenls. My cienls s'al nod b=
raEponeibie for ary ack ransachon. Habiliy, of
chitlcrmingl Conducl of The sheessil perain
Anny panson daslng with them shall do so sl
g e ) TEE BN CONEBCGUAN0SE

Sushil Kumar |Advecale|

Ch: No 181, Saket Courd, New Dothi=1 ¥

propery, famdy, or socieby, All
relabions with her are already
stand severed. My chienf is not be
responsible or lizbie i any way for
any of acls, deeds, fransaclions
dong by Smd. Chan Sharma.

clients (1} Mis CONCEPT SPACES B
SHIVAKARI LLP, hawrgits Office al 535
Unper Grogmd Floor, Black-C, Samswal
itar, Pilampora, - Debi and (2] 3H.
ANMOL GANDHI, Sfo Bh. Anm Gandh
Rl 267, Rajdhani Endave, Pilampun
Dk, ane repgatialing with Sk Sl Yaid

If you, the aforementioned persons fails to repay the above mentioned amount due by you with future interest
and incidental expenses, costs as stated above in terms of this natice under Section 13 (2) of SARFAESI Act,
within 60 days from the date of Publication of this notice, the bank will exercise all orany of the rights detailed
under Sub-section (4) of section 13 of SARFAESI| Act and other applicable provisions of the said Act. This

17/06/2026 cllent and has been residin Date of
Circle Office-Plot No. 9, 3rd Floor, IT Park, Sahastradhara Road, Dehradun (Uttarakhand)-248001 0050291581-1  separally o het mafemal horre s & Adcross of Btian Description of Proprerty S Amountf
singe 12-01-2025 after the Mortgagor/Guarantor Notice | Demand Notice (3]
Rule 8 (1) POSSESSION NOTICE ( For Inmovable Property) geh”gf ﬁfsﬂy ':E'E"E :l_?"nl‘?le Borowet- %, Shri Abanzsh Kumar Alias Abanendra Kumar | Emé of Residential Praperly Situated at Bearing Nagar Nigam| oo 36.01.671.97
Whereas, The undersigned being the Authorized Officer of the Punjab National Bank under the Securitisation and :i:"ﬁl:lfil[‘lll'll::. “Sﬁﬂljrﬂg{l”ﬁ"n gmf Gk JEQ; sl deisid Dhanagar Sl Shri Ram Khiad, Add - Narayarour, Bed, | No HCANGAA, part of Khasta No. 2428 Sihualed al ndra Nagar| €4 e,
Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002, and in exercise of powers Lakh Rajand Sent Parveen Wio-SHIV af my client. My client has sliready Hathras Sadabad, Hathres, 2. Shri Munesh Pal 8o Shei | Naraich Bass, Mauza Naraich Tehsi Eimadpur Distt Agra| o + inlerest
conferred under Section 13 (2) read with rule 3 of the Security Interest (Enforcement) Rules, 2002, issued KUMAR both Rro: LA, Makan disowned and disinhented her Ram Kiladi, Add. of bofh- B35 Trans Yamuna Calony | Area- 93.08 5q My, in ¥ie name of Shi Abanendea Kumar) w2 E& mrr:;S
demand notice/s on the dates mentioned against each account calling upon the respective Borrowers/ sl gl L‘ﬁ“gjﬁ'ﬂ'#} gﬁ”gmer"“'li"" amt. Chary Phase | Ram Bagh Agr, 3. W Kiishns Dalry A Swests | Danagar and St Mhunésh Fal, Bounded as: East. Progerty| o =
Guarantors/Mortgagors to repay the amount as mentioned against each account within 60 days from the date of SHARMA slizs TINU and her Wids S Yo (el ok, ﬁmper-l!".' Thiough s Propretr St Munesh Pl Ade.- B-242 Trans | O P.m_ar SO 8 ol e we.ﬁl' Bt ?Hilshaﬂ U=
: gagor pay . g e and relabions due ta her mis ‘amura Colony Phase |, Ram Bagh Agra Warth: Propesty of Heeralal, South: Rasta 14'1t Wide
notice(s)/ date of receipt of the said notice(s). The Borrowers/Guarantors/ Mortgagors having failed to repay the PREETI E”F' all his I:“‘“““'*_f; behavior, cruelty & non-complan b il L ] —
amount, notice is hereby given to the Borrowers/Guarantors/ Mortgagors and the public in general that the bbisrvicill e Bl 025, r*!!lf client Nas siready gifted Borvewer- 1, W Radka Daity. Thugh s Propeietnr | Resideatial Plok al Pt Mo.2, Kiasra No.660 1661, Mawa| <o | 54 66.902.90
undersigned has taken Symbolic Possession of the property/ies described herein below in exercise of powers any manner shall do 5o at hisher own Fﬁ.’ %‘H?fg”'gfmp;ﬁiggﬁrﬁ:w r'ﬁ'"a_';ﬁlz“w:;;rg-%%gfﬂ;:"ﬂ E;E]H}”gﬂrlm:jﬁ;_' ?{E’g’gqﬁﬁﬁ:ﬁéF;TWE;'la'gﬁ_nL;:ﬁ:"a:;ﬂ- ﬁﬁﬁﬁ& ﬁ :i m:are 3
conferred on him/her under Sub Section 13(4) of the said Act read with Rule 8 of the Security Interest :",1;:‘ nﬁn fﬁﬂ?ﬂﬁmﬂ’&fm to her daughter Ms. Monica mrﬁ l'l.';"naLaleE."riFhraueﬂ:nHurr:ér }jﬂ_g“rsﬂ ES%:-'fl Ll Shei Bravesh Kom HI:IJFI:I-E[!ES-I:P-IEF'E{ Bilo Do ] ocd E O
(Enforcement) Rules, 2002 on the dates mentioned against each property. The Borrowers /Guarantors/ aese daeds & things done by them. Sharma by way of a duly Sikandara,Agra, Guararce- 1, S Lw Chakrey Sio | LSR): East: Pa Wast: Property No. 3, Norh: 8.00m Wide = Expenses
Mortgagors in particular and the public in general is hereby cautioned not to deal with the property/ies and any Sanjay Kapoor & Associales rcei?ratergdmﬁlﬁ ?1'3'&':] hiance ?ﬂ“ Kb oy Orekrey, 2. S Anrag Kumar Clo Pravesh | Road, Souh. Others Property, Bounded as (As Por Ackuals) | 25
dealing with the property/ies will be subject to the charge of Punjab National Bank for the amounts and interest 788, Tis Hozari Gourl, Deihi bl mapediol e &igﬁmﬁt'w'hzi Kumar, Add, of oth- 120, Barang Nager Skandra, Aga | £ Park, West: Housa No. 3, North. 30 Wide Road, Soulf
thereon. The Borrowers/Guarantors/ Mortgagors attention is invited to provisions of sub section (8) of section 13 -soever with my client, her - ) | Raiwvey Line

1.|Branch:Clement Town,Dehradun |EM of Property bearing Khata Khatauni No. [29.09.2025 Rs. Mihl Sood, and his wils, M Foos Ravi Sharsa | Advocste) Mob: B45&15RE0 notice is withoul prejudice of the Bank's right to initiate such other actions or legal proceedings, as it deem
Borrower: 1. Mrs. Sonia W/o Late | 1645 (Fasli Varsh 1417-1422) forming part of 11,07,867.33 Sinkwee, Wil immedae eflect, My cienls necessary under any other provisions of law.
Sh. Raj Kumar Chauhan (Through |Khasra No. 1171 min, Rakba 1273.86 Sq. ft.| Da€of | + DI and other ottt oy it BB iy _
Legal Heir of Sh. Rajkumar Possession|  charges, further menEers. Thiy have been dicwnad. and Motioa & heeety givan on bahall of my Dated : 21-06-2026 Place : Agra Authorised Officer

EI}I‘I cf Linle Sh, Madan Mohan Vaid, Ricy

Rajkumar Chauhan, R/o- 27, Lane No. 5, Azad Colony, Haridwar Bypass
IEF_ Rajdbai Enclave, Piampura, Daly

Road,Majra, Dehradun. Pt

THEFEDERAL BANKLTD.
MNewDelhi / Zonal Office

Chauhan), All R/lo - Azad Colony,
Clement Town, Dehradun.

FLIBLIC HNOTICE
i 4l

ke ara Fratsy inkemad tal my i

Federal Bank

= = N wE WG Wi L B : freg i ey 1 1P Entine P Hy |
2.|Branch : Rishikesh Main Equitable Mortgage of Property bearing |,g o9 202 Rs. S0 Cot e P Ak ottt oY g ares measuring 10598 | v Floor, Feders! Towers, 212,
_ 9.09.2025 L2201, Purchasing 4 Pregaey fom bes, Suriet - g West Patel Nagar, New Dethi-110008

Borrower/Mortgagor : Sh. Vinod Khata No. 292, Khasra No. 19/5, rgkba 500 9,51,786.91 Riaat, Ak 4oy 4 Loan o Eatin o gy, siliated al Rajdhard Endae CIN: LES191KL1931PLCO00358

Bhatt S/o Sh. Prem Dutt Bhatt, Add.- | S9- yard_s means 418.21 sq. meters situatedat | pate o'f + Dl and other ;:::':ffeislf-n’f';::?;:“w’f:ﬁfif:;' .:"_".:Jci Filarmgura I.'.1=i|-|,l-.uh|:~d:'umg |-....3!=.|r um{tac;lnu.: 011.40733504

: Village Khadak Maf, Chopra Farm mauza-Village Khadak Maff, Pargana |pgssession charges, further Khasin N, 115 Shisted of Wakss Swena toj s ole daimantioanes and in possession o

Khadri, Shyampur, Rishikesh, [Parwadoon, Tehsil Rishikesh, District il o o (ot G e | [y PUBLIC NOTICE FOR AUCTION OF GOLD

A Ca. . | Dehradun. Bounded and Butted as under:- |17.06.2026 e A o S ! S ghauiion : W " : -
Uttarakhand-249401. Co-Borrower | £~ - Property of Mr. Sunder Lal Bhatt, West- 30.06.2025 b Dl s s V508, G-t 140 right In respect of ar aganst e bove It is hereby notified by Federal Bank Ltd.("Bank”) to all concemed and the General Public that Gold

: Smt. Bhuvneshwari W/o Sh. Vinod
Bhatt, Add.- Village Khadak Maf,
Chopra Farm Khadri, Shyampur,

hemnatier rofemed o as ho el poperdy
SEMTKE tha PRgss ragarmng ihi |.-||1:-.|II|' ih
St sy Freancs Lid, And Bie Diagand Sale
Olerd mesruled try M Habéa v byecur of ks

i.iauj praperty In @y manner or by way |::|
fary Agresment o sal of inhertance o
share ar sake of trensfer ar aszignmant ar

Ornaments/Jewellery/Coins Submitied by the Borrowers o the Bank at the time of availing Gold Loan will be
Auctionad on an “As is Where is Basis And As is What is Basis" For below Mentioned Loan Accounts of the
Borrowers who have defaulted in Repayment of Loan Amount, despite repeated notices.

Canal, North- 16 ft. wide road, South- 11 ft. wide road. Ownership- Sh. Vinod
Bhatt S/o Sh. Prem Dutt Bhatt, Add.- Chopra Farm Khadri, Shyampuir,

I Rishikesh, Uttarakhand. CEL Sy ok R T Bei) S0, N e o morigage or it or exchange of
Rishikesh Uttarakhand-249401. i:qﬁiiqjgggqirﬁl::ﬂl-;"ﬁ-tlrﬂ |.j|:',g nossEgaKon o covenant ar essemeant o DETAILS OF DEFAULTED LOAN ACCOUNTS:

Guarantor: Sh Dinesh Prasad Nautiyal S/o Shri Kulanand Nautiyal Add.- Near Police Chowki, Shyampur, Rishikesh, L 1y caherwise howsoever, 18 hersby caled Sl. Venue: Federal Bank Date & Time of
Uttarakhand-24940’| !:w_n::k- ﬁmfﬁrw;?.’mﬁl: he sans Hr:'_l'.: Loan 1o tﬂ'!; he same o e "Tﬂ'ﬂEngf Hu_ Hm"ch Ad‘drﬁss H“d ant Lﬂa“ Mm“t Hu-‘f Em“waight B_Id 5“'!"“'5 In“
Ferem K ¢ the 'aridees). mermangd: Detow and Ay of the undarsigmed in wniting with al Name Number Jewellery/Coins|  in Gram i
3.|Branch : Rishikesh Main EM of Property Bearing Khata No. 292,29 09.2025 Rs. L:s.:'.n'f:.;d:';--.ﬁr:.fﬁﬂ b e dacumentary ;:y:lannaﬁ,l at the offica of CONENDT LahN e for Auction
Borrower: 1. Shri. Ram Tiles and Khasra No. 19/5, Rakba 500 Sq. Yards means 9,74,210.59 e ol e e i tha undersgned wihin 7 dys from the 1.|483/16 Chandan Palace, Jall| SHIVAM SINGH |13556800044220 1 28,52 29,/06,/2026 and
Granite Supplier, through its 418.21 Sq. Meter situated at Mauza Village | Date of + DI and other veeisTaTiey aeakecn o1 s andaEs wihin 0T dala of pubkcation therect of the presen Road, Civil Lines, Gurugram Time:
Proprietor Mr. Ram Swaroop Bhatt |Khadak Maff, Pargana Parwadoon, Tehsil|possession| charges, further St e o ket T s st Py pkees: st “wiut i el o : 1 i 10:00AM to 01:00PM
' Rishikesh. Distt. Dehradun. Bounded and . ’ kgl & Noe fom Bl REh e IR pearapnds|, if amy, shall be {resiad as nul Haryana, India, Pin-122001 -
S/o Mr. Prem Dutt Bhatt, Address- ’ interest from chif, enaiINCe # 45 . :
RlS h | kesh , D | Stt - D e h rad un- Sunder Lal Bhatt, WeSt- Canal, NOI"th- 16 Ft = . Ph Ba; 01 -1]:;5‘;-"{_'_??5'!&.!:!15'- ‘iH?:.l;'r‘“:l:l .E-:=BF15 Iand the alorasasd :Irl::l:EEII;} 2, c-?g' HDEF Gha:kﬂhad' AEHIEH TIWAEI IEIJIEM“MEBI'E 2? 2_'2_11 1“ ﬂ_.l'lmfzuzﬁ ild
249204. 2. Mr. Ram Swaroop.Bhatt Wide Road, South- 11 Ft. Wide Road, Ownershlp: Mr. Vinod Bha.tt S/o Mr. biineattnn oF nimchass of e’ s UttarPradesh-201001, Time:
S/o Mr. Prem Dutt Bhatt (Proprietor), | Prem Dutt Bhatt, Add.- Chopra Farm Khadri, Shyampur, Rishikesh, fproperty shall be complated withou any Ph: 8005211865 10:004M to 01:00PM
Residence- Village Khadak Maaf, Uttarakhand. refarence o any such claimis) : : :
Chopra Farm Khadri, Shyampur, Rishikesh,Uttarakhand-249204. Mortgagor/Guarantor: Mr. Vinod Bhatt S/o Mr. Prem Aemardisl  paryoen Garg [Advocatn) 3. | C-79, RDC, Ghaziabad, SUNIL KUMAR | 16146900007983 1 10.2 29,/06,/2026 and
Dutt Bhatt, Residence- Village Khadak Maaf, Chopra Farm Khadri, Shyampur, Rishikesh, Uttarakhand-249204. Pimmwiﬁlﬁﬂ;ugggﬁﬁgﬁ Uttar Pradesh-201001, Time:
4.|Branch : Clock Tower, Dehradun |All that commercial space being part of|30.10.2025 Rs. — Ph: 8005211865 10:004M to 01:00PM
Borrower/Mortagagor: Mr. Satish |commercial property on second floor bearing 16,81,239.83
Prasad Barmola S/o Sh.|Room No. 15& 17 having total super area| Dateof | + DIand other 4.|P35 & 36, Prabhi Estate,|AAKASH 14786800027011 4 29.42 29,/06/2026 and
Maheshanand Barmola, Add. 1- 106, | 22.70 Sqg. mtrs, comprising in and being part of | possession charges, further Acharya Niketan Market, Time:
Krishna Market, Subhash Nagar, |property known as "RGM Plaza" bearing 23, interest from Pandav Nagar, Mayur Vihar 10:00AM to 01:00PM
Gupta Store, Clement Town, |Chakrata Road(363, Nariship Marg)|18.06.2026| 4 102025 Phase 1, New Delhi, EAST
Dehradun. Add. 2-Room No. 15 & 17, | Dehradun. without roof rights along with o DELHI. NCT OF DELHI-91
RGM Plaza, 23, Chakrata Road (363, | proportionate open land and with one parking space on ground floor. Bounded Ca o 9560585550 ’
Narishilp Mandir Marg), Dehradun. | & Butted as under:-North- Property of seller-SM 11ft. 6 inches, East- Open to ntact: 35605855
sky- SM 21 ft. 3 inches, South- Property of seller-SM 11ft 6 inches, West- Detalls of Auction:
Gallery-SM 21 ft. 3 inches. Ownership: Mr. Satish Prasad Barmola S/o Sh. Maheshanand Barmola (Borrower & ﬁ ) . | : i .
Mortagagor) 106, Krishna Market, Subhash Nagar, Gupta Store, Clement Town, Dehradun. - Meservernce. AS dEt&"ﬂ'”Eﬂ_ by anapproved valuer, avai Ht’!e at the time of auction.
5.| Branch : Arhat Bazaar, Dehradun | Property having two storied house bearing No. [11.02.2026 Rs. 4. [ Tnebjdoers Sh-‘:'i”.'i.:ar'l‘j' IIHEIWEFI':E " Ear::i.fF‘.ﬂ;N 'EE:‘.Fd - thlﬂ au::I!c:n Varlde:
Borrower/Mortagagor: 1. Mohd |499, Khasra No. 280/2 (New Khasra No. 456 2,54,630.52 3. The Terms Conditions (“T & C8") pertaining to this public auction can be accessed by the bidders through
Mehran S/o Mr. Hazi Faizan 2. Mohd |Jha) area, total area measuring 356.87 Sq.| Date of + DI and other BIEBEST https:/'www.federal.bank.in/gold-loan-tnc-forauction. Submission of bid by the bidders will be
Jishan Ahmed S/o Haji Faizan 3.|mtr. having covered area 167.80 sq. mtr. and| Possession|  charges, further construed as a deemed acceptance of the said T & Cs.

and remaining part being 245.34 sq. mtr is an
open area, situated at Mauza Sewlakala,|18.06.2026
Pargana Central Doon, Dehradun-248001.
belonging to Mohd Jishan, Mohd Mehran, Mohd Pervez and Mohd Alishan all
S/o Mohd Hazi Faizan R/o 43, Gandhi Road, Dehradun-248001, Uttarakhand.
Bounded and butted as under:- East-20 ft. common passage, SM 64 ft.;
West- Nala, SM 64 ft. North- Land o Sh. Suresh, SM 60 It., South- Devlok
Colony, SM 60 ft.

interest from
30.11.2025

Mohd Parvej Ahmed S/o Mr Hazi
Faizan 4. Mohd Alishan S/o Mr Hazi
Faizan Address (1)- 43, Gandhi
Road, Dehradun-248001,
Uttarakhand. Address (ll) - 9,
Deviok Colony, Lane No-1, Shimla
Bypass Road, Dehradun,
Uttarakhand-248001. Guarantor: 1.
Mr. Aftar Ahmed, R/o- 43, Gandhi

Road, Dehradun-248001, Uttarakhand. 2. Mr Omendra Bhati, R/o- HIG-13, Indira Puram GMS Road, Dehradun,
Uttarakhand-248001.

CAPITAL ‘
ONE CAN 3

POSSESS | owrene: B

If liabilities of the Bank are outstanding even after adjustment of the amount received through auction,
necessary legal action will be inifiated against the Borrowers to recover the remaining dues.
If the Borrower is deceased, this auction notice will be applicable to the Legal Heirs of the Borrower.
Successful bidder shall make paymentin full {i.e. 100% of the winning Bid amount plus applicable GST and
other taxesi/charges) on the same day of auction. However, Federal Bank may at its sole discretion
permit deferment of payment to the next working day in excepfional cases.
7. The Successful bidder shall take delivery of the Gold Jewellery/ Coins/ within 2 days from the
date of auction,
8. The decision of the Bank regarding acceptance of bid shall be final and binding. The Bank has the right to
cancel the auchon without priorintimation to the Borrowers.
For further information, please contact respective Branches.
Place: NEW DELHI
Date: 20.06.2026

Note:- Sr.No. 1 The Possession Notic Dated 21.01.2026 under section 13 (4) Stands withdrawn due to technical reasons.
Sr.No. 2 To 4- The Possession Notic Dated 06.01.2026 under section 13 (4) Stands withdrawn due to technical reasons.

Sd/- Branch Head,
The Faderal Bank Ltd.

Date: 20.06.2026 S FINANCIAL EXPRESS

Place: Dehradun Authorised Officer, Punjab National Bank

epaperiinancia express.cunb. . New Delhi
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